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41 Written Answers

made in the conversion of the
Gwalior-Shivpuri railway line into
board gauge and to extend it up to
Guna?]
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$[THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): The narrow
gauge line between Gwalior and
Shivpuri which existed prior to
August, 1975 had to be closed down
and dismantled because of severe road
competition, The question of cons-
tructing a new broad gauge line link-
ing Gwalior with Guna will be con-
sidered when there is substantjal im-
provement in the availability of re-
sources and railways are in a position
to take up new projects in backward
areas of the country.]
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1978 1 to Questions 42
1 [Proportional representation in the
elections to State legislatures and
Parliament

4. SHRIMATI RATAN XKUMARI:
Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleas-
ed to state;

(a) whether there is any proposal
under Government’s consideration to
introduce the system of proportional
representation in the elections to
Parliament and the State legislatures;
angd

(b) if so,
thereof?]

what =are the details
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+[THE MINISTER OF STATE IN
THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
NAR SINGH): (a) ang (b) The
question whether proportional repre-
sentation or any of its variant may
be adopted in the elections to Parlia-
ment and STate Legislatures is under
examination along with other propo-
sals for electoral reforms, There is
ne specific- Proposal in this regard
under Government’s consideration.]

Agreement with the Delta Explora-
. tion Inc.
5. SHRI SHYAM LAIL YADAV:
SHRI RAMANAND YADAV:

Will the Minister of PETROLEUM,.
CHEMICALS AND FERTILIZERS be
pleased to staté: .

(a) whether it is a fact that the Oil
India Ltd, have entereq into an agree-

[ ] English translation.



